IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 09.12.2025

Application SELC 1o

Court]amount
Fee

uT 199359/2025(09.12.2025 |CRLA/573/2010 0 | Ic
HANTY 199360/202509.12.2025 |CRA/333/1991 0 | Ic
K 199371/202509.12.2025 |CMP/1937/2025 0 | Ic
HAN 199376/202509.12.2025 |CMP/1097/2025 0 | Ic
MIM 199377/202509.12.2025 |[WP(C)/3856/2024 |10 | Ic

199378/202509.12.2025 |[WP(C)/31617/2024 |10 | Ic

199380/202509.12.2025 |[WP(C)/21875/2025 |10 | Ic
ADHAN 199399/202509.12.2025 |CONTC/5708/2025 |10 | Ic
LAXMI SAHOO 199401/202509.12.2025 |CONTC/3979/2025 |10 | Ic
JAYALAXMI SAHOO 199402/202509.12.2025 |CONTC/4975/2025 |10 | Ic
LAXMI SAHOO 199403/2025(09.12.2025 |CONTC/4970/2025 |10 | Ic
JAYALAXMI SAHOO 199404/2025(09.12.2025 |CONTC/4981/2025 |10 | ic
JAYALAXMI SAHOO 199405/202509.12.2025 |CONTC/5063/2025 |10 | Ic
XMI SAHOO 199406/202509.12.2025 |CONTC/5089/2025 |10 | Ic
JAYALAXMI SAHOO 199407/202509.12.2025 |CONTC/5090/2025 |10 | Ic
SH 199427/2025(09.12.2025 |[WP(C) /33605/2025 |10 | lc
AL 199428/202509.12.2025 |[WP(C)/34562/2025 |10 | Ic
MOHANTY 199430/202509.12.2025  |[WP(C)/33951/2025 |10 | lc
0 199432/202509.12.2025 |[WP(C)/37236/2023 |10 | Ic
0 199433/202509.12.2025 |[WP(C)/31859/2025 |10 | lc
ASH 199436/202509.12.2025 [WP(C)/31209/2025 |10 | Ic
ADHAN 199437/202509.12.2025 |[WP(C)/31209/2025 |10 | Ic
AS 199438/2025(09.12.2025 WP (C)/33894/2025 [10 | Ic
HANTA 199439/2025(09.12.2025 WP (C)/33878/2025 |10 | ic
HANTA 199440/2025(09.12.2025 WP (C)/33674/2025 |10 | Ic

199441/2025(09.12.2025 WP (C)/31791/2025 |10 | Ic
RA NARAYAN PATTANATK 199443/2025(09.12.2025 |CRLREV/246/2024 |10 | Ic
SWAL 199451/2025(09.12.2025 WP (C)/28465/2025 |10 | Ic
H 199452/2025(09.12.2025 |BLAPL/11498/2025 |10 | Ic
SWAL 199453/2025(09.12.2025 WP (C)/28467/2025 |10 | Ic
SWAL 199454/202509.12.2025  |[WP(C)/28470/2025 |10 | Ic
uT 199455/2025(09.12.2025  |0JC/2347/1997 7 | U
SWAL 199456/202509.12.2025  |[WP(C)/28472/2025 |10 | Ic




K 199457/2025(09.12.2025 |ABLAPL/3073/2018 |10 | U
SHRA 199458/202509.12.2025 |[WP(C)/10765/2012 |10 | U
UTRAY 199459/202509.12.2025 |CONTC/9750/2023 |10 | Ic
ATHY 199460/2025(09.12.2025 |[WA/295/2014 0 | U
HABHOT 199461/202509.12.2025 |[WP(C)/35914/2022 |10 | U
HABHOT 199463/202509.12.2025 |[WP(C)/36354/2022 |10 | U
HABHOI 199464/2025(09.12.2025 |[WP(C)/35910/2022 |10 | U
SWAJIT PARIDA 199465/2025(09.12.2025 |CONTC/8971/2023 |10 | Ic
TRA 199466/202509.12.2025 |[WP(C)/35626/2022 |10 | u
TRA 199467/202509.12.2025 |[WP(C)/35626/2022 |10 | u
TRA 199468/202509.12.2025 |[WP(C)/35626/2022 |10 | u
TRA 199469/202509.12.2025 |[WP(C)/35626/2022 |10 | u
PIJEEYV UDGRTR, 5. UDGATR, A MISHRA, ‘99470/2025‘09.12.2025 WP (C) /20087/2024 ‘10 ‘ ‘c
TRA 199471/202509.12.2025 |[WP(C)/35626/2022 |10 | U
TRA 199472/202509.12.2025 |[WP(C)/35626/2022 |10 | U
TRA 199473/202509.12.2025 |[WP(C)/35626/2022 |10 | U
TRA 199474/202509.12.2025 |[WP(C)/35626/2022 |10 | U
PIJEEYV UDGRTR, 5. UDGATR, A MISHRA, ‘99475/2025‘09.12.2025 WP (C) /20089/2024 ‘10 ‘ ‘c
TRA 199476/202509.12.2025 |[WP(C)/35626/2022 |10 | U
TRA 199477/202509.12.2025 |[WP(C)/35626/2022 |10 | U
TRA 199478/202509.12.2025 |[WP(C)/35626/2022 |10 | U
DI JEEY UDGRTR, 5. UDGATR, A MISHRA, ‘99479/2025‘09.12.2025 WP (C) /20090/2024 ‘10 ‘ ‘c
TRA 199480/2025(09.12.2025 WP (C)/35626/2022 (10 | U
TRA 199481/2025(09.12.2025 WP (C)/35626/2022 |10 | U
TRA 199482/2025(09.12.2025 WP (C)/35626/2022 |10 | U
TRA 199483/2025(09.12.2025 WP (C)/35626/2022 |10 | U
TRA 199484/2025(09.12.2025 WP (C)/35626/2022 |10 | U
TRA 199486/2025(09.12.2025 WP (C)/35626/2022 |10 | U
TRA 199487/2025(09.12.2025 WP (C)/35626/2022 |10 | u
TRA 199489/2025(09.12.2025 WP (C)/35626/2022 |10 | U
AL 199490/2025(09.12.2025 WP (C)/34367/2025 |10 | ic
TRA 199491/2025(09.12.2025 WP (C)/35626/2022 |10 | U
TRA 199492/202509.12.2025  |[WP(C)/35626/2022 |10 | U
TRA 199494/202509.12.2025  |[WP(C)/35626/2022 |10 | u
TRA 199495/202509.12.2025  |[WP(C) /35626/2022 |10 | u
TRA 199496/202509.12.2025 |[WP(C)/35626/2022 |10 | u
HAPATRA 199501/2025(09.12.2025 |CMP/1066/2025 0 | u
3.00,3*3
NTY 99503/2025(09.12.2025 |CRLMP/1534/2025 |10 PAPERLESS (U
DOCUMENT
R 199504/2025(09.12.2025 |CONTC/5822/2025 |10 | u
uT 199506/202509.12.2025  |[WP(C)/34859/2025 |10 | u




RA 199508/2025(09.12.2025 |CRLMC/2674/2025 |10 | u
A 199509/202509.12.2025 |[WP(C)/32744/2025 |10 | Ic
A 199510/202509.12.2025  |[WP(C)/33037/2025 |10 | lc
KUMAR SWAIN 199511/202509.12.2025 |WP(C)/31981/2025 |10 | Ic
A 199512/2025(09.12.2025 |[WP(C)/33053/2025 |10 | lc
AN PANDA 199513/202509.12.2025 |WP(C)/34687/2025 |10 | Ic
NJAN PADHI 199514/2025(09.12.2025 |[WP(C) /34527/2025 |10 | ic
A 199516/202509.12.2025 |[WP(C)/33489/2025 |10 | Ic
NJAN PADHI 199517/202509.12.2025 |[WP(C)/34762/2025 |10 | Ic
SH 199518/202509.12.2025 |[WP(C)/34789/2025 |10 | Ic

199520/2025(09.12.2025 |CRLMC/3396/2025 |10 | Ic
TH 199521/202509.12.2025 |[WP(C)/30400/2025 |10 | Ic
RA 199523/202509.12.2025 |[WP(C)/33753/2025 |10 | lc
TH 199525/202509.12.2025 |[WP(C)/34181/2025 |10 | Ic
NAYAK 199529/202509.12.2025 |[BLAPL/11526/2025 |7 | U
s 199530/202509.12.2025 |[WP(C)/21042/2025 |10 | Ic
NAYAK 199531/2025(09.12.2025 |ABLAPL/13671/2025|7 | u
KUMAR PANT 199532/2025(09.12.2025 |ABLAPL/13658/2025 7 | u
HU 199533/202509.12.2025 |[WP(C)/16568/2022 |10 | Ic
KUMAR PANT 199534/2025(09.12.2025 |ABLAPL/13651/2025 7 | u
K 199535/2025(09.12.2025 WP (C)/30623/2021 |10 | Ic
KUMAR PANT 199536/2025(09.12.2025 |ABLAPL/13631/2025 7 | u
KUMAR PANI 199538/2025(09.12.2025 |CRLA/693/2025 7 | u
INGH 199539/2025(09.12.2025 |BLAPL/11652/2025 |10 | ic
DASH 199540/2025(09.12.2025 |ABLAPL/13625/2025 |7 | U
HANTA 199541/2025(09.12.2025 |CONTC/4848/2025 |10 | ic
NDA 199542/2025(09.12.2025  |CONTC/5502/2025 |10 | ic
NA 199545/2025(09.12.2025 |CONTC/5767/2025 |10 | ic
NA 199546/2025(09.12.2025 |CONTC/5751/2025 |10 | Ic
NA 199547/2025(09.12.2025 |CONTC/5762/2025 |10 | Ic
NA 199548/2025(09.12.2025 |CONTC/5766/2025 |10 | Ic
NA 199550/2025(09.12.2025 |CONTC/5659/2025 |10 | Ic
SWAIN 199551/2025(09.12.2025 |[WP(C)/31617/2024 |10 | Ic
NA 199552/2025(09.12.2025 |CONTC/5765/2025 |10 | Ic
uT 199553/2025(09.12.2025 |GCRLA/33/2011 0 | Ic
TA 199554/2025(09.12.2025 WP (C)/32901/2025 |10 | Ic
SH 199555/2025(09.12.2025 |CRLA/941/2022 0 | Ic
s 199557/2025(09.12.2025  |CRLA/974/2019 0 | Ic
HANTY 199559/202509.12.2025  |[WPC (OAC) /624/2017 |7 | u
IKRAY 199571/202509.12.2025 |[WP(C)/16384/2021 |10 | ic
SAHU 199574/2025(09.12.2025 |ABLAPL/13643/2025 7 | u
AN ROUT 199576/2025(09.12.2025 |CONTC/3919/2025 |7 | u
s 199578/2025(09.12.2025 |CMP/140/2024 0 | ic




NA 199581/2025(09.12.2025 |RSA/388/2006 0 | Ic
N 199582/202509.12.2025 |[RSA/181/2023 0 | Ic
s 199583/2025/09.12.2025 |[RSA/181/2023 0 | Ic
YAK 199584/202509.12.2025 |[WP(C)/9114/2022 |10 | Ic
MOHANTA 199590/202509.12.2025 |[WP(C)/34293/2025 |10 | Ic
A MRS MOMANTY /S .R.C.RATH, § . K . PANDA 99591/2025‘09.12.2025 WP (C) /21216/2013 ‘10 ’ ‘c
IA 199593/202509.12.2025 |[WP(C)/21219/2013 |10 | Ic
s2 199594/2025(09.12.2025 |[WP(C) /21042/2024 |7 | U
RA 199598/2025/09.12.2025  |CRLMC/5/2023 0 | U
LLICK 199600/202509.12.2025 |[WP(C)/15232/2010 |10 | U
0 199601/202509.12.2025 |CRLREV/731/2025 |10 | ic
SWAL 199602/202509.12.2025 |CRLREV/877/2025 |10 | Ic
LLICK 199603/202509.12.2025 [WA/690/2021 0 | U
K 199604/202509.12.2025 |CRLREV/865/2025 |10 | lc
UTRAY 199605/202509.12.2025  |CRLMC/95/2025 0 | Ic
UTRAY 199607/202509.12.2025 |CRLMP/1415/2025 |10 | Ic
K 199608/202509.12.2025 |CRLREV/119/2023 |7 | U
ARAYAN RAYATSINGH 199609/202509.12.2025 |CRLMP/1464/2025 |10 | Ic
K 199610/202509.12.2025 |CRLREV/119/2023 |7 | U
MOHAPATRA 199611/202509.12.2025 |CRA/200/1997 0 | Ic
TH 199612/2025(09.12.2025 |CRLMP/1599/2025 |10 | Ic
K 199613/2025(09.12.2025 |CRLREV/119/2023 |7 | u
UL 199614/2025/09.12.2025 |CRLMP/1590/2025 |10 | ic
1A 199615/2025(09.12.2025 |CMP/140/2024 0 | ic
RA 199616/2025(09.12.2025 |[WP(C)/21214/2016 |10 | U
K 199617/202509.12.2025 |[WP(C)/16338/2021 |10 | U
199620/2025(09.12.2025 |CMAPL/10/2024 0 | U
199621/2025(09.12.2025 |RSA/448/2005 0 | U
NAPATI 199622/2025(09.12.2025 |FAO/658/2012 0 | U
RA 199625/2025(09.12.2025  |CRLMC/5224/2025 |10 | U
AL 199626/2025(09.12.2025 WP (C)/34097/2025 |10 | u
G 199627/2025(09.12.2025 |[WP(C)/7123/2025 |10 | U
HANTY 199628/2025(09.12.2025 |BLAPL/8256/2025 |10 | u
AIN 199629/2025(09.12.2025  |CMP/1542/2025 0 | u
0 199630/2025(09.12.2025 |CRLMC/5172/2025 |10 | u
SINGH 199631/2025(09.12.2025 WP (C)/32083/2025 |10 | U
SINGH 199632/2025(09.12.2025 WP (C)/33028/2025 |10 | U
[DOCUMENT |
AVATILABLE
99633/202509.12.2025 |0JC/10651/1998 |7 coume beg [0
TO BE
PAID
ARAY 199634/2025(09.12.2025 |CRLMC/2978/2025 |10 | U




ARAY 199635/2025(09.12.2025 |CMAPL/299/2025 |10 | u
ARAY 199636/202509.12.2025 |[WP(C)/34117/2025 |10 | U
ARAY 199637/202509.12.2025 |WP(C)/32648/2025 |10 | U
TI 199638/202509.12.2025 |RVWPET/144/2024 |10 | U
UL 199639/202509.12.2025 |ABLAPL/13710/2025(10 | U
PATRA 199640/202509.12.2025 |ABLAPL/12819/2025(10 | U
ATHY 199641/202509.12.2025 |CRLMP/1394/2025 |10 | U
ATHY 199642/2025(09.12.2025 |ABLAPL/13699/2025[10 | u
ATHY 199643/2025(09.12.2025 |ABLAPL/13697/2025(10 | u
ATHY 199644/2025(09.12.2025 |CRLMP/1398/2025 |10 | u

199645/2025(09.12.2025 |CRLMP/794/2025 |10 | u

199646/2025(09.12.2025 |CRLMP/744/2025 |10 | u
L 199647/202509.12.2025 |[WP(C)/3566/2025 |10 | U
TAPATHY 199648/202509.12.2025 |CRLMC/4176/2025 |10 | U
SWAL 199649/202509.12.2025 |CONTC/4233/2025 |10 | U

199650/2025/09.12.2025  |CMP/687/2025 0 | U
AHNTY 199660/2025(09.12.2025 |SAO/18/2014 0 | Ic
SAGAR SWAIN 199661/2025/09.12.2025 |CRLMC/4971/2025 |10 | ic
NGA 199662/2025(09.12.2025 |CRLLP/59/2024 0 | ic
RA 199663/2025(09.12.2025  [WP(C)/491/2017 |10 | ic
L 199667/2025(09.12.2025 |CONTC/2029/2018 |10 | ic
L 199668/2025(09.12.2025 |CONTC/2029/2018 |10 | ic
AKH 199672/202509.12.2025  |[WP(C)/449/2006 |7 | u
NDA 199673/2025(09.12.2025  |[FAO/336/2020 0 | U
NDA 199674/2025(09.12.2025  |[FA0/107/2021 0 | U
RIK 199675/2025(09.12.2025 WP (C)/36430/2023 |10 | U
AIN 199676/2025(09.12.2025 WP (C)/22812/2010 |10 | u
PATTNAIK 199677/2025(09.12.2025 |BLAPL/11598/2025 |7 | U
AIN 199678/202509.12.2025 |[WP(C)/5060/2007 |10 | u

3.00,3*3
ANDA MOHAPATRA 99679/2025(09.12.2025 CMP/1132/2024 7 PAPER U
LESS

RIK 199680/202509.12.2025  |[WP(C)/28965/2023 |10 | U
SH 199681/202509.12.2025 |[WP(C)/9418/2008 |10 | U
SH 199682/202509.12.2025  |[WP(C)/9595/2008 |10 | U
SH 199683/202509.12.2025 |[WP(C)/6958/2007 |10 | U
SH 199684/2025(09.12.2025 |CONTC/7362/2021 |10 | U
YAK 199685/2025(09.12.2025 |ABLAPL/601/2020 |10 | U
A 199686/2025(09.12.2025 |[WP(C)/11234/2016 |10 | u
PATTNATK 199687/2025(09.12.2025 |CMP/605/2025 7 | u
PATTNATK 199688/2025(09.12.2025  |[WP(C)/34088/2025 |7 | u
DAS 199690/2025(09.12.2025 |[WP(C)/6536/2025 |7 | u
SWAIN 199691/2025(09.12.2025 |CRLMC/5182/2025 |7 | u
BEHERA 199692/2025(09.12.2025 |CMAPL/286/2025 |7 | u




BEHERA 199693/2025(09.12.2025 |CMAPL/287/2025 |7 | u
KUMAR PRADHAN 199694/2025(09.12.2025 |[WP(C)/6278/2025 |7 | U
KUMAR PRADHAN 199695/2025(09.12.2025 |[WP(C)/6264/2025 |7 | U
KUMAR PRADHAN 199696/2025(09.12.2025 |[WP(C)/6277/2025 |7 | U
KUMAR PRADHAN 199697/2025(09.12.2025 |[WP(C)/6276/2025 |7 | U
KUMAR PRADHAN 199698/2025(09.12.2025 |[WP(C)/6245/2025 |7 | U
BEHERA 199699/2025(09.12.2025 |BLAPL/11684/2025 |7 | u
KUMAR DAS 199700/2025(09.12.2025 |ABLAPL/12297/2024 |7 | u
BEHERA 199701/2025(09.12.2025 |ABLAPL/13654/2025 7 | u

Total 1961

NIC



